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ment have consitituted a full time Special 
Surplus StotBS Disposal Comminee 
(SSSDC)foraperiod of one year with effect 
from 24tt) July, 1991, for arranging the dis­
posal of surplus and ob^piete stores of a 
security nature held by the Ordnance De­
pots of the Army. The SSSDC is not respon­
sible fornegotiating the export of old defence 
equipment However, during the course of 
Its woik, the Commttee will ascertain whether 
any of the Hems/stores refened to it for 
disposal have an export potential and report 
such stores to the Pro|c^ and Equipment 
Corporation of India (PEC) a Public Sector 
Undertaking of the Ministry of Commerce, 
which has been designated by the Deptt. of 
Defence Production and Supplies as the 
nodal agency for export of Defence stores. 
The P.E.C. will explore the possUUties of 
export and take an such action as is neces­
sary in regard thereto. The clearance of the 
Export Piomotton Cell of the Ministry of 
Defence will be obtained, wherever neces­
sary.

2. The SSSDC is In the process of 
Mentifyingthe Hems having an export poten­
tial. So far, the Committee has reported 
59,480MetrfcToQnes of Army surplus stores 
to M/ls PEC for export. As the quantum of 
actual exports wiH depend on the success 
achieved by M ^ PEC. it is not possble to 
bidfcate the figures of such exports for the 
current year.

3. The projectedflguresforthe export of 
oM equipment heU by the Air Force and the 
Navy have not been woilwd out. As regards 
the export of fresh items produced tiy the 
defence praductton unto underthe aegis of 
the DeptL of Defence Production and Sup- 
ples1hetaigetfor1991-92lBRs.104crotes.

Functioning PubSc Sector Banin

(a) whethercustomers of pubik: sector 
banks have switched over to foreign banks 
operating in India during the last one yean

(b) if so, the details theisof and the 
reseons therefor, and

(c) the steps taken or proposed to be 
taken by the Government to revamp the 
effteienc^and promptness in the pubiicsector 
banks?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH): (a) ReserveBankof Imfia (RBI) has 
reported that It has not come across any 
perceptMe shifting of accounts from public 
sector banks to foreign banks.

(b) Doos not arise.

(c) The perfonnanoe of the public sector 
banks is monitored by Govemment and 
Reserve Bank of India on continuing basis. 
The banks have taken several measures to 
increase their effkdency by strengthening 
their structure, intemai systems of supervi- 
ston and control and improving theirtrainlng 
programmes. Action Plans have also been 
drawn up by banks to improve their opera- 
ttonal effkdency andto strengthen their prof­
itability. As regards servk»s to the custom­
ers, the banks have taken various measures 
including time norms for rendering common 
services, speedier dearanoe and coUectton 
of cheques through compulerisalkm of clear­
ing houses and increased use of courier 
sen/tees, extending to indivMuals the facility 
of invnedialB credit of outstation cheques 
upto Rs. 2,500/-, setting up of machinery for 
prompt redressai of customer complaints, 
ate.

[TransM ui 

Filling up of SC/ST Quota In Banks

2622. SHRI RAJENDRA KUMAR 
SHARMA:«Mtlw MMrterof FMANCEbe

2623. SHRI KRISHAN D U TT  
SULTANPURI:WBthe MhHsterof FINANCE 
be pleased to sitrte:
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(a) stepstakenbytheGovemmenttofill 
up the backlog of the prescribed SCs/STs 
quota in various categories in the national­
ised banks during the last six months, bank- 
wise; and

(b) the number of lower and higher 
cadre posts whk:h are yet to be filled up, 
bank-wise?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH): (a) Clearanceof thebackbngof the 
vacancies reserved for the SC/ST in the 20 
natbnalised banks is an on going exercise 
and is taken care of abngwith the normal re­
cruitment/promotion process by adding the 
backlog vacancies to the current reserva­
tions. No specific instruction to this effect 
have been issued by the Govemment during 
the last six months. However, the existing 
instructbns issued to the banks are as fol- 
bws;-

(i) The banks have been advised to 
place the indents on BSRBs/ 
empbyment exchanges in the 
proforma designed to take care 
of the backbg in SC and ST 
resenrations in additbn to the 
cunrent reservatbns.

their chances to compete in the 
qualifying examinatbns.

(Hi) The SC/ST candidates are ad­
judged on relaxed standards both 
in the written test and the inter­
view.

(iv) The standards of educational 
qualifbatbns for direct recruit­
ment to the clerbal cadres have 
been relaxed in the case of SCs 
and STs.

(v) The banks are to take the back­
log into consideratbn in addition 
to the cuH'ent reservatbns while 
computing the resented vacan­
cies in any year subject to the 
overall limit of 50% reservatbns.

(vi) The reservatbn polby is to be 
reviewed by the respective 
boards of the banks to ensure its 
proper implementatbn.

(vii) The implementatbn of the reser­
vatbn polbies in the banks is to 
be examined by the Liaison Offi­
cer in the Ministry in a phased 
manner.

(ii) To conduct pre-recruitment and (b) Available informatbn of bacbg of
pre-promotion training pro- vacancies as received from the 20 natbnal-
grammesfortheSCsandSTsso ise banks as on 31.1Z90 is metier attached
as to enable them to imp>rove Statement.

STATEMENT

Bank-wise position of tiacklog in 20 nationalised t)anks as on 31,12.1990 in officers, 
clerical and sub-staff cadres

(Data Provisional)

SLNo. Name of tlie Bank Officiers

SC

Clerks

S T SC ST SC ST

1. Central Bank of India 8 11 46 35 57 54



387 Written Answers DECEMBER 6,1991 Written Answers 388 

(Data Prmi^ona!)

SLNo, Name of the Bank Offhiers Clerks Suty-Staff

SC S T SC S T SC S T

2. Bank of India 6 6 30 36 43 94

3. Punjab National Bank 4 4 41 23 22 21

4. Bank of Baroda 58 62 31 19 4 23

5. UCO Bank 13 7 37 51 22 46

6. Canara Bank 11 6 46 26 88 18

7. United Bank of India 15 6 55 28 15 21

8. Dena Bank 11 9 2 2 — 3

9. Syndicate Bank — 2 13 11 11 12

10. Union Bank of India 6 4 24 25 8 15

11. Allahabad Bank 8 7 34 24 8 9

*12. Indian Bank 2 1 — — 1 5

13. Bank of Maharashtra 6 3 5 17 2 27

14. Indian Overseas Bank 2 1 4 2 14 12

15. Punjab & Sind Bank 1 — 14 13 12 15

16. Oriental Bank of Commerce — — 1 3 —

17. Corporatk>n Bank 5 3 21 8 2 2

18. Vijaya Bank 2 — 9 12 4 3

19. New Bank of India 2 — 5 2 5 2

20. Andhra Bank 4 — 7 4 3 4

Total: 164 132 425 341 321 387


